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GOVERNMENT OF JAM 

DEPARTMENT OF LAW JUSTICE MU AND KASHMIR 
(Judicial Administration SAeNOt' PA)RLJ~IVIENTARY AFFAIRS 

c Jon CIVIl Sec t • Srinagar/Jam re arrat mu. 

Notification 
Srinagar, the 18\h J~fy, 2019. 

SRO 460 . -In exercise of the o 
(1) of sect1on 492 of tile Code ofCrimi~ar'~rs conferred by sub-section 
Government, hereby appomts the fall r?cedure, Samvat 1989, the 
Prosecutors/Add1t10nal Public Prosecut OWI~g Advocate$ as Public 
agamst each:- ors or the Courts indicated 

S.No. Name of the Advocate. 
Designation S!Shti 

1. Abdul Aziz Tell Public Prosecutor, Snnagar 2. Syed Maqbool Ahmad Additional Public Prosecutor 

Noor-ud-Oin Wani 
Snnagar ' 

3. 1st Additional 
. 

Public Prosecutor, 
Srinagar 

4. Muftl Javeed Ahmad 2na Additional Public Prosecutor 
Srlnagar 

5. Mtr. B1lquees Jan 3rc Additional Public Prosecutor, 
(Zaragar) Snnagar 

6. Mtr. Sabeena Naveed 4 tn Additional Public Prosecutor, 
Sri nagar 

7. Manzoor ul Haq Wani Additional Public Prosecutor, 
TADAIPOT A. Snnag_ar 

8. Tanveer Ahmad Bhat Public Prosecutor, Ganderbal 
9. Abdul Rashid Thaker Public Prosecutor. Pulwama 
10. Abdul Rashid ShergoJri Additional Public Prosecutor, 

(retired CPO) Pu/wama 
11' Ab1d MLJshtag Malik Public Prosecutor, Anantnag 
12. lrfan Ahmad Mir Additional PubliC Prosecutor, 

Anantnaq 
13. Abdul MaJid Rather Public Prosecutor, Baramulla 

1-AddJtJonaT Public Prosecutor, ---14 Bashar.3t Khafiq Bhat 
Baratnulla 

Prosecutor. 1 --- 1 St Addftional PubliC 15 Shoiab Muzaffar I Bararnulla 
PrCiS"ecufor, I 

'16 Faisal Jan Anim Additional Public 

' Sop ore 
Public Prosecutor. Shopian 17. .Jahang!r Ahm_ad Khan Addllional Pubhc Prosecutor, 18. I Allrar Ahrnad Dar 
Handwara 

-:.-Arshad Hussam Saba Public Prosecutor, Kulgam ~ 19. - - Public Prosecutor, K~rgtl_ _ 
.~ _ l~anzoor All Kh~-,ar-- -Public Pros~cu~<?£·. aand1pora _ 
J~ / Mnsood_fhmad E}l ·- publiCProsecu~oJ, Jam'~--=:-_] 21_:_ , Ashok MJsh.fE_ ____ -~ - -



/ 
I 

23. Gourav Goswami Additlona( Public Prosecutor Jammu • 24. Ajay Singh Manhas 1st Additlonal Public Prosecutor Jammu ) 

25. K, A. Qazi 2no Additional Public Prosecutor Jammu • 
26. Srnt. Surekha Bhat 3ra Addit1onat Pubhc Prosecutor, Jammu 
27. Navneet Gupta Public Prosecutor, Udhampur 28. Akhil Dubey 

Additional Public Prosecutor 
Udhampur ' 

29. Mukhtar Ahmed (Llcence Public Prosecutor, Poonch 
No. 400/2003) 

30. Rajesh Sharma Public Prosecutor, Raiouri 
31. Ashfaq Ahmed Lone Additional Public Prosecutor 

Rajouri ' 
32. Ranjeet s·mgh Balwal Public Prosecutor, Ramban 
33. Adil Shafi Add1Uonal Public Prosecutor, Doda 
34. Rajesh Sharma Public Prosecutor. Kishtwar 
35, Smt. Rashl Devi Public Prosecutor, Reas1 
36. Smt. Nidhi Suman Public Prosecutor, Kathua 
3.7. Vikas Sharma . Additional Public Prosecutor, 

Kathua 
38. Bhupinder SinQh Charak Public Prosecutor, Samba 
39. Smt Manju Sharma Public Prosecutor, Bhaderwah 

It is directed that the Public Prosecutors/Additional Public 
Prosecutors shall lookafter the civil litigation of the State in their 
respective courts t1ll alternative arrangements are made by the 
Government. 

The aboiJe appointments shall be subiect to the foltowrng 
conditions;-

(i) The terms and conditions of appointment sdha2411 Ob3e-
·rr t' sRO 98 of 2016 date - -governed by notl ICa I on 1907 -LD(A) of 

20 16 read with Government Order No. 
2015 dated 22-06-2015; · ed eriodically and 

(ii) Th~lr pe~orm_anceh ~~1= dbeep:~~~~;on tteir performance 
their continuation s a 
In respective Courts; and 

. ent of Jammu and Ka~ht111f 8y Otder of tfle-Governm 

No LD (A) 20 19150. 

Sdi-
(Achal Sethi) 

Secretary to Government. 

Oatad. 18-07- 2019 

Copy to the·· J&K Stlnngar 
t Learned Advocate General, 



2 Financial Commissioner to the Hon'ble G 
Information of the Hon'ble Governor overnor, J&K State for 

3. 01rector General of Pollee, J&K Srin~gar 
4 Pnncipal Secretary to Government, Home Department 
5. Secretary to Government •. General Admmistrallon Department 
6. Reglstrar General, J&K H1gh Court, Srlnagar 
7. All Deputy Commissioner, Kashmlr/Jammu. 
8. All Pnn~~pal Districts and Sessions Judge, Kashmir/Jammu 
9. All Addttlonal D1stnct and Sess1ons Judge. 
10 All Senior Superintendent of Police,· Kashmir/Jammu 
11 . 01rector Litigation, Kashmir/Jammu · 
12. Otrector ProsecutiOn, J&K Snnagar 
13. Private Secretary to the Hon'ble Advisor (KS) for information of the 

Hon'ble Advisor 
14. Private Secretary to the Chief Secretary for information of the Chief 

Secretary 
15. Private Secretary to the Secretary to Government, Department of Law, 

Justice and Parliamentary Affa1rs for Information of the Secretary. 
16. Chtef Prosecuting Officer, Budgam, Kupwara and Leh shall contmue to 

lookafter the criminal work of the Principal Sessions Courts, Budgam, 
Kupwara and Leh respectively t1ll further orders. 

17 All Public Prosecutors/Additional Public Prosecutors for comphancre 
18. General Manager, Government Press, Snnagar for publication In the 

extra-ordinary issue of the Gove1nment Gazette 
19. SRO Section, Law Oepartment.(W.7.S.C). 
20. Concerned file. J~ 1 ,.ol~ 1~ 1o1 

(Ashish Gupta) 
y Legal Remembrancer. 


